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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

Applicant(s)....

Jaipur Bench, Jaipur

ORDER SHEET MARNSCIRTIRBIANS
200%
Application No..... (C%gé%gg ............ of 199 .

Rameshwar & Ors.

(oA 609/92)

.........................................................................................................................................................

.........................................................................................................................................................

Nrites of ithe Regiciry

22,6,94

Ogders of the Tribunal

N Shri 2.5+ Corohi, counzel for the anplicant.

shri Ve Garjar, concel for the r sponients.

Beard learned coun.el for the parties, It

is n in th:e intarest of the pudblic t- c:':nsider the
rilitary cﬁggm in cach  light vay. If “hers

1s any excess work, the peroon can be erploycd und
should » employed and no arditrary cocti'n shoild

be tulen. (ixewrr, a O3 N w0 wanta appointient
shoull g in time and shcall ap . roach the axxhoritir s
in timc an? there fter & cun cluim the benefit. “he
appli&:um. can again go and mile sabmiesisn whene er
the vacancy is avail Hle 20 ccoumt £ she ewcess

Lork an! therc. feer his case will 'be cmaida:ed.{’p;j
T\:l G‘_W\LJ:\’C'F-O, NEm n..~e_}~j{i3:’z— '3"'7'9/"73"‘3’—‘-"-“*“;""‘1: '
tith these remarks the X ML stands dicposrd
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